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3502. PROF. NARAIN GHANO 
PARASHAR: Will the Minister .« f 
FINANCE be pleased to state:

(a) whether the 'Life Insurance 
Corporation hag sanctioned any hous­
ing loans to the policy holders dur­
ing the last three years;

(b) if soi the amounts sanctioned, 
separately year-wise as loans along* 
with the number of persons for the 
States of Jammu and Kashmir, 
Himachal Pradesh, Punjab, Haryana 
and the Union Territories of Delhi 
and Chandigarh; and

(c) the amount earmarked for this 
purpose during the current financial 
year?

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRIMATl 
SUSHILA ROHATGI): (a) Yes, Sir.

(b) The number of loans and the 
amounts sanctioned thereunder by the 
LIC under its mortgage schemes, ie., 
OYH Scheme, Individual Employees’ 
Housing and Employees Cooperative 
Housing Schemes for housing purposes 
to the States of Jammu and Kashmir, 
Himachal Pradesh, Punjab, Haryana, 
and the Union Territories of Delhi ind 
Chandigarh during the years 1972-73,
1973-74 and 1974-75 are as under:—

(In lakhs of Rupees)

Name of State *972-73 1973-74 1974-75
No. of Amount tfo. of Amount No. of Amount
Loans Loans Loans

Jammu & Kashmir 5 0*97 6 1*06 15 3*99
Himachal Pradesh 1 0*10 t t X o-15
Punjab 75 22*95 47 *5*57 91 30-13
Haryana 4* 11*69 *9 7*26 31 9*58
Delhi 146 61*96 118 59-61 292 U5-3*

andigarh 23 6*52 II 3-70 36 12*70

Total . 292 104*19 211 88*20 466 171*86

(c) No separate allocations for housing loans are nude as no limits have b «r  spectfl* d to 
amount of housing loans which can be gtanted to policy holders in any given Fiiurticip] 
Year.
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Proposal lo tavoiv* student* tm 
the selling of Controlled Cloth

3503. SHRI MOHINDER SINGH 
tGILL: Will the Minister of COM­
MERCE be pleased to state:

(a) whether the National Textiles 
Corporation has drawn up a definite 
scheme to involve students to take 
its products to the door-steps of tne 
commonman; and

(b) if so, the steps taken in this 
regard so far?

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
VISHWANATH PRATAP SINGH): 
Ca) Yes, Sir.

(b) Marketing officers of National 
Textile Corporation at various centres 
have been advised to get in touch with 
the educational institutions in the 
neighbourhood of the Corporation’s 
retail outlets so as to get students 
sponsored for participating in its 
"Earn While You Learn” Scheme.

Trivandrum Aerodrome

3504. SHRI C. JANARDHANAN: 
Will the Minister of TOURISM AND 
CIVIL AVIATION be pleased to state:

(a) whether the preliminary works 
on the proposed project for the ex­
pansion of Trivandrum Aerodrome, 
so as to enable tihe safe landing of 
Boeing 707 aircraft, have been start­
ed; and

(b) if so, the broad outlines there­
of?

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (SHRI RAJ BAHA­
DUR): (a) and (b). The work on ex­
tension of the runway to 8000’ and 
strengthening of the apron (concrete 
work only) and widening of taxi track 
(concrete work only) was awarded in 
January, 1976 and the work is in pro­
gress. The strengthening of the exist, 
ing runway and the taxi track bitu­
men work) is to be taken up shortly.

Jute stocked with MUb

3505. SHRI SAMAR GUHA: Will the 
Minister of COMMERCE be pleased to 
state the quantity of jute stocked in 
jute mills at the end of the year 1975?

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
VISHWANATH PRATAP SINGH): 
As at the end of December, 1975, the 
quantity of raw jute stocked in jute 
mills in India was 18.60 lakh bales.

Teller system in Nationaltoed Banks

3506. SHRI VASANT SATHE: Will
the Minister of FINANCE be pleased 
to state:

(a) of the nationalised banks, how 
many banks have adopted teller sys­
tem and t0 what extent; and

(b) what steps are taken or pro­
posed for increasing adoption of 
teller system In nationalised banks in 
urban areas?

THE MINISTER OF STATE IN 
CHARGE OF THE DEPARTMENT OF 
REVENUE AND BANKING (SHRI 
PRANAB KUMAR MUKHERJEE):
(a) and (b). Nine nationalised banks 
have adopted teller system for payment 
in 496 branches mostly in metropolitan 
and urban centres. Of the remaining 
five banks, one bank has introduced 
the facility in a modified way, namely, 
‘spot payment system’, in 3 branches, 
another has reported that it intends to 
introduce ‘instant payment system’ in 
some of its branches, the third is eva­
luating the system and the remaining 
two are making arrangements for its 
introduction.

Banks are extending the teller sys­
tem progressively in branches in which 
the workload would permit the intro­
duction of the system.
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Tea prtceB

3508. SHRI RAM BHAGAT PAS- 
WAN; Will the Minister of COM­
MERCE be pleased to state.

(a) whether tea prices have been 
increasing steadily in the country; 
and

(b) if so( the reasons therefor and 
steps proposed to dheck this price 
rise?

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
VISHWANATH PRATAP SINGH):
(a) and (b). The prices of tea have 
shown a slightly upward trend In 1975. 
76 over 1974-73 ai will be seen from

the following figures of auction prices 
realised:—

Year Calcutta Cochin
(Rs. Kg.) (Rs. kg->

*974-75 to-99 9-71

1975-76 (upto Feb.) II -74 10-50

The rising trend in prices was set in 
by the increase in the costs of inputs 
such as fertilisers, chemicals, furnace
oil, transport and labour wages.

The need for holding the price line 
especially in respect of brands of tea 
used by the common man has been 
impressed on the leading manufactur­
ers of packet tea in the country. A 
reduction of 40 paise per Kg. in the 
prices of common brands of tea from 
August, 1975, is still being maintained.

Remittances by Multinational 
Corporations

3509 SHRI C. K. CHANDRAPPAN: 
Will the Minister of FINANCE be 
pleased to state:

(a) the amount remitted abroad by 
multinational Corporations engaged 
in Industrial Pharmaceutical and 
Fertiliser sectors in the years 1973- 
74, 1974-75 and 1975-76; and

(b) how do these remittances com- 
pare with those during 1972-71?

THE DEPUTY MINISTHR IN THE 
MINISTRY OF FINANCE (SHRIMATI 
SUSHILA ROHATGI): (a) and (b). 
Information is being collected and will 
be furnished to the extent available.

Foreign Assistance for Fewer ot
Irrigation Projects in Maharashtra

3511. SHRI SHANKERRAO
SAVANT: Will the Minister at FIN­
ANCE be pleased to state;

(a) whether any foreign country 
foreign bank or foreign institutior 
offeited to help the Government oi
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Maharashtra in  carrying out its 
power or irrigation projects;

(b) if so, whidh are these countries, 
banks or institutions; and

(c) what is the extent of help they 
have offered and for which projects?

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRIMATl 
SUSHILA ROHATGI): (a) No Sir.

(b) and (c). Does not arise.

Representation from Gujarat Power- 
looms’ Association

3512. SHRI S. A. MURUGANAN- 
THAM: Will the Minister of COM­
MERCE be pleased to state:

(a) whether Government have re­
ceived a representation from Gujarat 
Fowerlooms* Association in regard to 
grievances due to the imposition of 
new excise duty; and

(b) if so, Government's reaction 
thereto?

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
VISHWANATH PRATAP SINGH):
(a) Yes, Sir.

(b) Government's reactions will be 
known only at the time of adoption of 
the Finance Bill, 1976 by the Parlia­
ment.

Export of Manganese Ore

3513. SHRI PRABODH CHANDRA: 
Will the Minister of COMMERCE! be 
please^ to state:

(a) whether manganese ore export 
has fetched less revenue last year; and

(b) if so, the reasons therefor?

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
VISHWANATH PRATAP SINGH):
(a) No* Sir. Exports during 1875-78

are estimated at Rs. 19.66 crores a» 
against Rs. 18.69 crores during 1974-75.

(b) Does not arise.
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3915. SHRI K. MALLANNA: Will 
the Minister pt COMMERCE be pleas­
ed to state:

(a) the total outlay in the Fifth 
Five Year Plan for development of 
handloom Industry; and

(b) the amounts be provided for the 
purpose to each State?

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
VISHWANATH PRATAP SINGH): 
(a) The programme for the develop­
ment of the handloom industry con­
sists of Central and State Schemes. 
Under the Draft Fifth Plan an outlay 
of Rs. 11.80 crores has been made in 
the Central sector. Besides, the outlays 
included in the Draft Fifth Plans 
States and Union Territories for the 
schemes relating to the development of 
handloom industry total to Rs. 43.52 
crores. These tentative outlays are 
subject to revision when the Fifth Five 
Year Plan is finalised,

2. A number of schemes have been 
formulated for development of the 
handloom sector, under the Central 
Plan, in accordance with the inclusion 
of this programme m the 20-Point Eco. 
nomic Programme. An initial outlay 
of Rs. 5 crores has been provided for 
these schemes during the year 1976-77 
but further amounts will be provided 
as may be necessary subject to avail­
ability. The Central Plan schemes will 
be continued during the Fifth Plan 
period.

In addition to the direct outlays by 
the Central and State Governments, a 
sizeable volume of institutional finance 
is expected to be raised. For a Five 
Year period, the programme of deve­
lopment envisages a total expenditure 
of Rs. 60 crores by the Central and 
State Government supplemented by 
Rs. 24o crores from institutional sour* 
cea.

(b) a  statement is -attached.



Statement

Tentative outlayt made under the draft Fifth Plan o f S ttte GovertmentslVmon Territory 
Admmttraticns for Development o f katidlom  industry.

S. Name of State/Union T<rritotii& Tentative
No. total

outlays 
in Draft 
Fifth Plans
Rs. in 
lakhs

x. Tamil N a d u ........................................................................................ 1450-00

2. West B e n g a l ........................................................................................ 220-00
3. Andhra Pradesh........................................................................................ 300-00
4. Jammu & Kashmir ...................................................................... 21* 14
5. Assam ............................................................................  , 164-43

6. Kerala ........................................................................................ 220-00
7. Madhya Pradesh........................................................................................100-00

8. Karnataka .  ................................................................................158'70

9. Gujarat ........................................................................................40-00

xo. Rajasthan ........................................................................................ 6-50
tl. Uttar P r a d e s h ........................................................................................491-00
12. Punjab ........................................................................................20-00
13. Haryana ....................................................................................... 75*00
14. Bihar ........................................................................................150-00
15. Orissa ........................................................................................83-70
16. M a h a ra sh tra ........................................................................................632-00
17. Meghalaya ........................................................................................30-00
18. Manipur ........................................................................................ 75-00
19. Tripura ............................................ ........  17- 75

20 Himachal P r a d e s h ................................................................................Nil

ax. Nagaland ........................................................................................ Nil
aa. Delhi ......................................................................................... 38-00
33. Arunachal Pradesh ...................................................................... 18-00

24. Goa, Daman & D i n ................................................................................. ,°°'6o
»5. Mizoram ..........................................................................................25*00
x6. Pondicherry . . « . * ...................................................15*00

Total . 4351*62
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Lon shared by Wealthy Farmer* 
Advanced by Nationalised Banks in 

Rural Area
3516. SHRI ARJUN SETHI: Will the 

Minister of FINANCE be pleased to 
state:

(a) whether the major portion of 
the loans advanced by commercial 
banks especially in rural area has been 
shared by the wealthy farmers who 
have used a part of it for giving loans 
to rural poor at usurious rates of in­
terest; and

<b) it so, the reaction of Govern­
ment thereto?

THE MINISTER OF STATE IN 
CHARGE OF THE DEPARTMENT' 

OF REVENUE AND BANKING (SHRI 
PRANAB KUMAR MUKHERJEE):
(a) and (b). The holding-wise direct 
agricultural advances of the commer­
cial banks outstanding as at the end o f 
September, 1974 (latest available) a w  
as follows:

(Rs. in crores')

Short term loans Term lorns

Size of holdings No. of Amount  ̂
A/cs. outstand­

ing
No. of 
A/cs.

Amourt
outsierd-

mg

Upto io acres 10,58,639 H3-14 2,86,355 93*14
Above io acns . i,53»852 63-35 Li,67,221 153*53

According to the data, t‘ie largest 
number of beneficiaries of bank ad­
vances are those with land holdings 
upto 10 acres both in case of short 
term and term loans. In terms of 
quantum of loan, the farmers in this 
category also availed the maximum of 
short term loans.

However, their share vis-a-vis that 
of farmers having more than io acres 
in respect of term loans is lower

Term loans in agriculture are requir­
ed for comparatively greater invest­
ment on machinery, pump sets, land 
development etc. As such, demand 
for such loans, by and large, originate 
from farmers with larger land hold­
ings. Besides, their credit absorption 
capacity which is proportionable to the 
size and need of holdings, is also 
higher. Requirements of farmers with 
lower holdings are modest and hence 
the demand from this category of far­
mers is comparatively less.

Government have not come across 
any such instance where wealthy far­
mers have used a part of the loans 
obtained by them for further lending 
to rura] poor at usurious rates of inte­
rest. The commercial banks provide 
supervised agricultural credit under 
which the end-use of the loans is en­
sured. Under this system the chance 
of such malpractices is minimum.

Proposal to out down multi-stop 
services by Indian Airline*

3517. SHRI M. RAM GOPAL RED. 
DY: Will the Minister of TOURISM 
AND CIVIL AVIATION be pleased to 
state;

(a) whether Indian Airline* pro­
poses to cut down its number of 
multi-stop services; and

(b) if so, the reasons therefor?
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THS MINISTER OF TOURISM AND 
•CIVIL AVIATION (SHRI RAJ BA­
HADUR); (a) and (b). While draw- 
tag up schedule of operation, Indian 
Airlines take into account customer 
•demand, economics of operation, avail­
ability of capacity and its optimum 
utilisation. Though the Corporation 

"have no plans to completely cut down 
its multi-stop services, it is the en- 

ideavour of the Corporation to ration­
alise their route structure by trying 

rto match capacity requirement to po­
tential traffic demand on each of the 
city-palrs served.

Delay in clearance ot cargo accumu­
lated at Airports

3518. SHRI NITIRAJ SINGH CHAU- 
DHARY: Will the Minister of FIN­
ANCE be pleased to state:

(a) whether gooda meant for export 
more specially foreign exchange earn­
ing goods, are accumulated at Palam 
Airport and other airports because of 
delays in custom clearance;

(b) if so, the tonnage of goods de­
layed during this year, average num­
ber of days goods delayed and their 
value; and

(c) what action has been taken to 
<deal with the situation?

THE MINISTER OF STATE IN 
•CHARGE OF THE DEPARTMENT OF 
REVENUE AND BANKING (SHRI 
PRANAB KUMAR MUKHERJEE): 
Ka) No, Sir. There is no unusual de­
lay in the customs clearance of air 
'export cargo.

(b) and (c). Does not arise.
Rate of Interest «a Lorn* advanced to 

Small Scale fodoatries
3519. SHRI HARI KISHORE SINGH: 

~Wili the Minister of FINANCE be 
pleased to state:

{» } whether the rate of interest 
'Charged by tha nationalised banks for 
loan* advanced to industries, espe­

cially small ones, is too exorbitant for 
thei* healthy growth;

(b) if so, the reaction of Govern­
ment thereto; and

(c) the steps proposed to be taken 
by Government to improve the situa­
tion?

THE MINISTER OF STATE IN 
CHARGE OF THE DEPARTMENT OF 
REVENUE AND BANKING iSHRI 
PRANAB KUMAR MUKHEIRJEE):
(a) to (c). With effect from July 23, 
1974 Reserve Bank of India has pres­
cribed a minimum lending rate of 12.5 
per cent on advances made by banks. 
However, the directive on minimum 
lending rate does not apply to the fol­
lowing categories of advances to small 
scale industries and the banks can 
charge a lower rate of interest.

(i) Advances to small scale Indus, 
trial units covered by Credit 
Guarantee Scheme administer. 
e<j by Reserve Bank, provided 
such credit facility to small 
scale unit does not exceed a 
limit of Rs. 2 lakhs from one 
bank.

(il) Loans or advances or other 
financial accommodation made 
or provided by scheduled bank 
at not more than the ceiling 
rates of interest specified by 
the Industrial Development 
Bank of India and refinanced 
by it

Effective from March 15, 1976 the 
RBI has prescribed the maximum rate 
of interest on bank lending at 16.5 per 
cent.

Similarly, with effect from April 1, 
1976 the Reserve Bank has also pres­
cribed a maximum rate of 14 per cent 
on term loans to industry for periods 
not less than 7 years. The rate of 
interest charged on term loans with 
a maturity period of 3 to 7 years has 
been fixed at 15 per cent.

In view of the action taken to regu­
late the rates o f interest, they axe net 
considered exorbitant.
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ftofearect Ornaments and JweHery 
in Calcutta

3520. SHBI RAGHUNANDAN LAL 
BHATIA; Will the Minister of FIN­
ANCE be pleased to state:

(a) whether Income-tax Authori­
ties had seized ornaments and jewel­
lery in Calcutta during March, 1976;

(b) if so, the total value thereof;
(c) whether such seizures were 

made in any other parts of the coun­
try also in March-April, 1976; and

(d) if so, the facts thereof?

THE MINISTER OF STATE IN 
CHARGE OF THE DEPARTMENT OF 
REVENUE AND BANKING (SHRI 
PRANAB' KUMAR MUKHERJEE):
(a) and (b). The Income-tax Authon. 
ties seized ornaments and Jewellery of 
the value of over Rs. 53.9 lakhs in 
Calcutta during March, 1976.

(e) and (d). During March, 1976 
the value of assets including jewellery 
seized in other parts of the country 
was over Rs. 26 lakhs. Complete infor­
mation regarding such operations con­
ducted in April, 1976 is not presently 
available.

Loans advanced by Nationalised Banks 
to Snail Scale Industries In Districts 

of West Bengal

3521. SHRI TUNA ORAON: Will the 
Minister of FINANCE be pleased to 
state the total amount of loans advan­
ced by the nationalised banks to Small 
Scale Industries of all the Districts of 
West Btmgal during the years, 1974-75 
and 1975-76?

THE MINISTER OF STATE IN 
CHARGE OF THE DEPARTMENT OF 
REVENUE AND BANKING (SHRI 
PRANAB KUMAR MUKHERJEE): 
The available data on outstanding ad* 
vanees of public sector banks to small 
scale Industries in the districts of 
West Bengal as on the last Friday of 
December 1974, are set out in the

statement laid on the Table of the 
House. [Placed in Library. Sea No* 
LT-10807/76],

Prices of Agricultural and iMestrle* 
Productg

3522. SHRI BHOGENDRA JHA; Wffr 
the Minister of FINANCE be pleased 
to state the latest position with regard 
to the prices of important agricultural 
products and industrial products aft 
compared to the corresponding period 
during last year including those of 
agricultural raw materials and the 
finished industrial goods made out of 
them?

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE OSHRlMATI 
SUSHILA ROHATGI): A statement 
comparing the Wholesale Price Indices 
of selected commodities/commodity 
groups for the week ending April 17, 
1976 (the latest available) with the 
corresponding Indices for the week 
ending April 19, 1975 is laid on the 
Table of the House. [Plai'cd in Lib­
rary. See No. LT-10808/76].

Complaints in Evasion of Income-tax 
in Delhi

3524. SHRI BIRENDER SINGH RAO: 
Will the Minister of FINANCE be 
pleased to state;

(a) the number and names of per­
sons against whom complaints regard­
ing evasion of Income-tax in Delhi 
have been received by Government 
since 1st January, 1976; and

(b) whether inquiries in all the* 
cases have b«*en completed sand if so, 
salient features thereof?

THE MINISTER OF STATU IN 
CHARGE OF THE DEPARTMENT OP 
REVENUE AND BANKING (SHRI 
PRANAB KUMAR MUKHERJEE):
(a) and (b). Complaints'regarding eva*. 
sion of income-tax are received by * 
large number of Income-tax Offices* 
and Assistant Commissioners of
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come-tax, besides Commissioners of 
Income-tax, Director o l Inspection (In. 
vestigation), Central Board of Direct 
Taxes and other authorities. Action 
thereon Is taken as called lor.

The number ol complaints received 
by all the authorities since 1st January
1976 and particulars of cases in respect 
of which enquiries have been complet­
ed are not available. Collection of 
such information will be very time 
consuming. Divulging of names of 
persons in respect of whom enquiries 
are stil] in progress may adversely 
effect the outcome of enquiries them­
selves.

If the Hon’ble Member desires to 
have specific information in respect of 
any particular case/cases, the same 
can be gathered and furnished.

Closure of Mercantile Cooperative 
Bank

3525. SHRI Y. ESWARA REDDY: 
Will the Minister of FINANCE be plea- 
sed to state:

(a) whether Rajasthan Bank Em> 
ployees Union has made a demand 
to Reserve Bank to enquire into the 
cause$ leading to the closure of 
Mercantile Cooperative Bank; and

(b) whether any action has been 
taken against those responsible lor 
mismanagement of the above Bank?

THE MINISTER OF STATE IN 
CHARGE OF THE DEPARTMENT OF 
REVENUE AND BANKING (SHRI 
PRANAB KUMAR MUKHESUEE):
(a) and (b). The Reserve Bank ol 
India is reported to have received two 
representations from the employees of 
the Mercantile Cooperative Bank Limi­
ted, Jaipur alleging certain irregulari­
ties in the bank. Prior to the receipt 
of these representations, the Reserve 
Bank had already refused licence to 
the bank and put it under liquidation 
following the issue Ol an order of 
moratorium in respect of tbe bank. 
Immediately after the bank Was placed 
on moratorium, the Reserve Bank re­

quested the Registrar of Cooperative 
Societies, Rajasthan to arrange to con- 
duct aa inquiry under Section 70(1) of 
the Rajasthan Cooperative Societies 
Act, 1995 to determine, in particular, 
the responsibility of various officials 
and office-bearers ol the bank and to 
initiate appropriate action against 
than. The Reserve Bank is not in a 
position to directly take any lurther 
action in the matter and it is for the- 
State Government to take such action' 
as deemed necessary by them

3526. 17o :
wqT mf inwr ^  Srfre ?wr m  
f a :

(*P) m  1 9 7 5 -7 6  S? WTfT *  
w f r  , ipjrsrr

*tm  farRi fafrflr w r  w trw frfr- 
*nr *pt faqfa fauT m rr;

( « )  19 76 -77  H 5* h fj  3pr
fanJTT fqrcTTr

forfa  fa*nr arnrr | : *frt 

( t ) W  fa ifa  fa *  3TR sTT̂ r

% fair xfpom ; *mrT % frfafoRf | ? 

wifcm  «?*r*ra *  ifoft
: (sp) ’ 1 975-7G

% irror q5JT,faf?nw s p t  
*ftf̂ PTcr w ,  sfa ,
MVrarr crrej fwfcr
n$  faqr *nrr i

(«r) f a )  *  ^
1 9 7 6 -7 7  % tfT R  vrTfr

ynr q&rifoftn* fMrfcr
% ffw  f?r ^  ^  s A w  Jtrff 1 1
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(v ) «ri$ tit f a r  «mrr
fsrofa ftw r wr$<rr sir srow - 

^ a n ff % frfafopr star i

JStetttaf op of feduatrial Joint 
Venture* in Third Countries

3527. SHRI NOORUL HUDA: Will
the Minister of COMMERCE be pleas- 
■ed to state:

(a) the prospects of export of 
turnkey projects and consultancy 
services and setting up of industrial 
joint ventures in third countries;

(b) whether Government are 
negotiating with other countries in 
this regard;

(c) whether multinational corpo­
rations or foreign capitalists would 
!>e associated with such ventures; and

'(d) whether any deal has been 
■struck in respect of such projects or 
industrial joint ventures with any 
ihird countries?

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
VISHWANATH PRATAP SINGH)- 
»(a) to (d). The developing countries 
4>fler considerable scope for turnkey 
projects, the setting up of joint ven­
tures and for the export of consult­
ancy services. Efforts are being made 
by our Public and Private Sector firms 
to take advantage of such opportuni­
ties. The efforts are meeting with 
success. The Government encourages 
these efforts and assists them by ex­
tending facilities for effective execu­
tion/implementation of the projects.

During bilateral trade negotiations, 
with other countries, the stress is atoo 
laid on co-operation for the purpose 
of pooling together the resources and 
know-how to jointly cultivate the mar­
kets in third countries. (At a recent 
joint commission meeting, an agree* 
tnent has been reached with USSR for 
the supply of electrolyser buckets by 
India tat the project set up in Yugo- 
«lavi? wiik Soyiet assistance.) . .

The participation of foreign nation­
als in the joint ventures to be get up 
in third countries is governed by the 
Foreign Investment Policies of the 
host country.

iip m f mH titm n f  v f t t m  
$  vq# qfi

3528. ** w f c *  : W
wifiw i *?rr# tit f t t
f v :

( * )  w  fcr % u tiff  fsppr irrir 
' t i t  % t r w  snrr*n?r:

(v )  w r w w  <n: *rr*rr t *  * t
srerrar | ;

(n ) WT apt
TT5JT T O R f t i t  vft t i t f

( ? )  w r ffrTT
tit fwtir % ftp? t  v t f  *fawr
arcrf |  a t  w rtit
^rfr w t  f  ?

hv*  srnn fm t) : (* )  t i t

( a )  a  ( * )  r e  tit «(Rr
frrfa  aurora. H l w i T  | 
tit r a t a :  Ir qyrew

«rtf tit w f f  ^  St wfir 
v fsm f t  I » f w r c m w ft

frftafafi % 5?, snft tit fw n f  ? w
#j*tt v m if  tit *rf*n*nr.
*ro  ^arnfr 1 1  w r  stfvrft

^  vftr ssnp «rfiwr
f w t f  ^  wrc *  far* w n r  f a s  wr

f  tit f e t am* ,
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if  20 f i f t  *r,f*ro 
v t * f t  % *Rrftr ^  srr tsJV 
«f*T <Tfafopfllff %it* f̂ rq-RT
3?®rnt*i #T O rqnr$riF 4ta iTO rr 

®r*R»rr #  $ ?rrfa
snr s w  rz  w t  faqf*rcT $fcr v ;
«r% i &  ^ ^ F c r fif  9  w  fsr̂ fTr 
spt sr^pqT *ft 3?r srrtwrY i

Permission to Trade Expertise for 
tapping Foreign Market for Coal

3529. SHRI R- S. PANDEY: Will the 
Minister of COMMERCE be pleased to 
state:

(a) whether the Maharashtra Coal 
and Coke Merchants Association Las 
urged the Central Government to 
permit the trade expertise for tapping 
the foreign markets; and

(b) if so, Government’s reaction 
thereto?

THE DEPUTY MINISTER IN THF 
MINISTRY OF COMMERCE (SHKI 
VISHWANATH PRATAP SINGH)
(a) No, Sir.

(b) Does not arise.

W<J¥T facff <!T 3«RfTT

3530. t jo  m w tw w m « i f iv : w r  
irfernr waft erg- srernr ^  s*t f o :

{*?) 1 9 75 -76  *T IW f
qrc w  t o t  a  f w #  vrnr g t ;
ifK

(w ) m ?t % fapra * r
jr n

f w  ?

wrfaw? «f t u M  («ft fww- 
*m  s im  fa s )  : (v )  *rfr
( « ) .  t o t *  ^ w t«r % f*wr?r %
fW* 1 975-  76 % tfTFT *  3*MTT 
714 LS 3

sr*mrr | «rk  *r * $ *  f w  $  i 
*s?r sfaRr i t t t  war s fa fa  w fa fw r, 
1963 % u w fa  ftrf^r ;y*r% *pnff *fr 
Spr % srjft3f?rr«r *«rT ?r*rr atssr 
*wfcrf v r  fararr arr ^sr 1 1

Construction of Central Rest House In 
Gauhati

3531. SHRI NOORUL HUDA: Will 
the Minister of TOURISM AND CIVIL' 
AVIATION be peased to state:

(a) whether a Central Rest House, 
proposed to be constructed near the 
Circuit House, Gauhati (Assam) tad  
for which a sum of approximately 
Rs. 8 (Eight) lakhs were sanctioned 
to the Assam State Government has 
been completed; and

(b) if not, the reasons for delay and 
proposed completion date?

THE MINISTER OF STATE IN THE 
MINISTRY OF TOURISM AND CIVIL 
AVIATION (SHRI SURENDRA PAL 
SINGH): (a) No, Sir.

(b) The reason for delay in the ex­
ecution of the project is the dispute 
with the contractor which still con­
tinues. The State Government are 
now considering the possibility of con­
struction of a 50-room motel on the 
site. The details have not yet 'aeen 
finalised.

Export of Fly wood

3532. SHRI NOORUL HUDA: Will
the Minister of COMMERCE be 
please to state:

(a) Volume of export and foreign 
exchange earned through export of 
plywood from the ’entire country and 
from the State of Assam alone during 
the last year;

(to) the total volume of plywood ex­
ports in terms of rupees during the 
last year;
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(e) what is the revenue earned by 
Government from the plywood manu­
facturers; and

(d) whether Government have given 
subsidies to the plywood manufac- 
facturers and if so, to what extent?

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
VISHWANATH PRATAP SINGH).
(a) to (c) Voumc of Report of ply­
wood and foreign exchange earned 
therefrom during the ypar 1974-75 
and 1975-76 (April—November) was 
as follows*—

Qu ntity Vtfue 
(mllkh (v Rs 

Kgi) bkhs)

1974-75 *95 9 6^  oo
1975-76 (April Nov) 38 2 160 00

Separate figures foi Assam aie not 
available

(d) TMe usual incentives admissible 
on exports are being provided

*« * 5T>5T 3  I  iff f t

4533. *** wyvm :
fw* weft «TrTT% ^  f t  WT

*tezt % z *  tfwf w, fy tft

xFsftvfft t v f  v f a f  v tf
iftawr t 7

W  ift? Ifftw Pwm % Sf>TRt 
i m  («ft *«w  y d ir  )  »
w f t fa *  #vf ^  fT5ffir ^  *r<f, I
wrwr t o r e  €r *r?tf *>wr * m  
v r  wfir vhrf, in fo rm  m f  v ifk  ?r%?r 
qn  tor srsff ^  trr^m^rmf 
Vf «Nr *rfirc? «*rr<r im  t 
irroffor f t* *  to? #  f%*rr |  f r  
ffcfarc, 1975 wyrrr
srontf w r  % «Nf r̂fiRr # r N r

M  fc <ircr *rw **ir % iW lw  flwflf
st orator start % 
m Ttefvrt& t w  v rtt «r, 

m  m
ft f  < ssfc *m m , w « t  ftW R  
&  ssrtft 1976  <fNvrtff % Ufarr 
5 * faRf *f tffc ^TRfl'tr Wl'i'Kj

wir?flr*r f^r# to? ynr v tffa  
«ft ,̂T ^  f  1

# ?  ^  iwft

3534. «ft W t
fTT wrfawr * fit  tjf f<rr
^ * f  fa

(^F) S7T *sr 5*  *WT 
^  Afar nftnu irft I  srh $t, 
?fr $?r *r*Pr^frSr^w  ftr?Rr^??rf?r

(sr) hit *fhr ^ %
f^=Rt ajrr STRTTcT ffHTT %f\X 
%wV rpsfr ’ErnrrfMr %
f%-r=rr v n x  , s fa

(»r) ir r̂̂ ?r *hts*rPT ^ 
fir ^Tir ^  sfiT

^frf ifn m  | ’

anfn»q w3iww ^  («ft firw- 
jtt?t s m  WJ|) (^r). < ^ jt%
ss n  %^TT^r«rr^<ff»ft^T?!ssr 
«n& 1 1

( 1? )  fainr i-fto w f  % ^hf?r 
% ?TRTrr ^  ^  *rr̂ T

s m r  I  -

fVtfVT HT9ir 180- 180ftjoflTo 
^  ^ rn - ursf %

1972-7^| 626 0
19 73 -74  317.19
19 74 -75  7 6 .5



m'i W Hlf^ Tff vt 
ufaflff *r> fN “ IRPC % ***** 9 
arnwrcft <prornft *t 
T O 'fr Tar f(  w$»ft i 

(n) »pr
% ftrf snmr fat* *r \| f1

Alkaloid Factory, Heemach
3533. SHRI BHAGIRATH BHAN- 

WAR: Will the Minister of FINANCE 
be pleased to state:

(a) the date since when the produc­
tion of alkaloid commenced in Alka- 
iioid Factory, Neemuch (Madhya Pra- 
Pradesh) and the quantum of its pre­
sent production;

(b) what is the production capacity 
o f  this factory; and

(c) whether there is any scheme for 
the expansion of this factory in 
^future?

THE MINISTER OF STATE 1N- 
CHARGE OT THE DEPARTMENT OF 
REVENUE AND BANKING (SHRI 
PRANAB KUMAR MUKHERJEE):
(a) The Alkaloid Factory, Neemuch 
is at present undergoing trail runs 
and regular production has not yet 
commenced.

(b) The Factory’s annual produc­
tion capacity of finished alkaloids and 
their salts m a single shift is estimat­
ed as follows:—

Kg«.
'C">d;ire Phosphate . . . 4860

•Codeine B* P. • 1000
Narcotine . . 2400

M^rphtre, Hydrochloride . 225
Morphine Sulphate. . 225

(c) No scheme for expansion of the 
factory, in future is, at present, under 
•consideration.
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<sftr q?rwff S  wrr faarfcr

3536. : «pot

Wifwf tfsft f'TT f i r :
(v ) WT tor % IRTSFT % sm R  

¥t ^  % fatf vrf jfrsRT
m i |
*Tcf *rr f  ;

(sr) ?htjr <tĥ t sftr <nrs*
% 3FfV TT forf?T fatf fa*
P̂T tftfqwrr T̂cTT % cPRT 5J5# «RT 

iTop qtf Jr N W t *r37
^  *r$ t ;

(*r) m  %
tr srr^r flnfT §  ’  

mfVmr if growsft («ft 
faw n* stow fa? ) :  ( t )  «F̂ r 

i % ^  sfacr
»rkT gfrfosRr vv t I f  *rR?fcr
qrŝ T f?r»R #  W 'ftt ^  nf 
| 5RT < 1 ^

f w r  3rr t f t  1 1 fffV*r 
Tnrs wtq% a«rr f w R  tfsreft gfatrm f
*FTT ift 3RTSIT tsn T̂ T |  I

I
(m) 'TH3T*̂ TT «TOPT ̂ TT??T ^

toff M  ^  I
fa** , ?fo TTo SPTCfaT, ?Nr;

wreffonrT, snjf«€t»nv 
*rrfcA '

f  I ’TSSPT ?WT 7HSPT *TT5T $
fcwfer $■ fattft jtst sfr m*rgf
| «rtrr spfpc | : -

*Tfar farM  ŝrr wr<r 
{?nrar ^0 if)

1. w r 19 7 5 -7 6 8 6 9 .0 6

2, q?Wf 1TTT 19 75 -76 18 63 8 .31
(itfsr - f « r « r e )
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(*r) f w f l  fRTTTT Nr
«th* r  % ^F cq r^f f  M r  1 1  
froft t i t  qwsr wr?f *«? 5  v * $  "pser* 
TO 3W F W  *TCTFT f w f  

TOT fT  T O T  I  I 

^  <rc tot

3557. «ft *rok«r w  : / to t 
f tw  »ncV *T$ WcTPT a ft ?TT *F f*rfa >  .

(«f ) TOT T O R  ^  ??r
___ _  ^ ______ rx r___ * r  -- ■wmv T̂RT r̂ PTT $ l̂ fT TT̂ T

*R «F rcf jr c r  5 R T f ir  a n ^ r ^  s it xgt 
^ ’if r  s ir r c r  ^ x  f? n rr « iH  s ra 'fr
s*rm r T c fs i^  ^  S r * f«  T O c s t s r t f j

( s r )  t o t  * w  s r^ r  ? r*F R  $  v *  
anrf *r ?tf*cnflr | ?

Tfww * k  tfror ftnrm % *>nfy 
t t t o  (« ft s ro *  5*m r ^ n r f )  :
(*F ) a ft * f t  I ^ f t  ^HTRT

V \X  ^  ¥*TR  <R f« R ft SRT 
SPFR T O *R  5T»TT% t? STO <R t T t ^ T  
« flT  ^ T3RT?ft SRT TOtf*TTfft
tfarr 11

( ^ )  3 ft ^ r  I JTW S T^r STTOT 
% c* f  ? r» }T ^ r, tffa s rH  % s n r*# ?  
2 1 3 ( 0  % *renf?r &

% f? w  tr^ r r  $  frrc r t r  x rw  
Jr ^qrrfsrrowf s ra  arr% m i
% lft WFZ % TC, S TpfaT (fa r

*TFT % ST#?r T  7T  ^  5PIPT 
oJTsrpqr 1 1  ^ r  sr^crnr * p r  
s jT T ft 1 1  %$ s fH  9TTTWR crerf 
q?t f ’cro? % iifar defter ^ rr  t  fa  
* r w  s ^ r  s tc to t ’s fR  w ii^ v i a r r ft 
fW  &  fa F r *lf ^ f t  % f W
qx nsirer % 5F9ftcff

•WWT »rf $ ,  ftw  % ^
*nft m  x m  STwrc % m  <iff
F t '

wcw ^ vft Btw vt

3538. *ft »WflW ^  J «PTT
wrfawr ’ffsfy «nj arm% ^  ? 7r
f«P:

( t )  TOT «TR«r t  3T^ ?RR 
TT fswfcr fw r r̂mr | ;

(«r) irfV ?t, ?fr f«f^r-f^  ^rr to  
ittx  fVcnft *rrar JSr f?nrf?r |  srh
*TcT apl ^  fa%?ft ŝTT TOTTf
*rf ;

(n ) ffr?r-f5F€ f%-*r*r «pt *rcr* 
to f ^ r  M t arT?rr 11

anfbT3<or ifjimti % (sftftnw-
*rw jreiwr ftrjr) : (*p ) | t  i
»H5*TcT: l̂t<T *r t f t  ^ 3ft WRW5WT>9
sfliR to f?prfcT p r r  11

(5 -) fwtar ^  ^r ?r m m , 
ysrf, 5#«r, crqr «tr «n«fV

TO f w  I  « srf 1975 -76
if; f ^  ^7?T5sr srtTOrf k’>
%fwt\ g r̂?TT ?r»ni*r 6 .0 9  ?rra
^o ijpxr 71000 ftrri % srfarf*
irrar to f^ cr  frorr *ftt i

(»t) v*t «fr«R toto^  4Mt i

Liberalisation of Import ot Leather 
Processing Machinery

3S39. SHRI Y. ESWARA REDDY: 
Will the Minister of COMMERCE be 
pleased to state:

(a) whether the E. E. C. team, 
which visited India recently, has sug­
gested to Government liberalisation o f
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the import « f  leather processing ma­
chinery;

(b) whether the indigenous Leather 
Machinery Manufacturing Association 
has opposed this suggestion; and

(c) if so, the reasons thereof and 
Governments reaction thereto?

THE DEPUTY MINISTER IN THE 
MINISTRY OP COMMERCE (Shri 
Vishwanath Pratap Singh) (a) and
(b). Yes, Sir.

(c) A list of leather machinery for 
import purposes was published in the 
Indian Export Service Bullatm dated 
11-1-1975, giving an opportunity to 
indigenous manufacturers' to represent 
if any of such items is being manufac­
tured indigenously. A few represen­
tations from the machinery manufac­
turers were recovered and considered. 
A similar list was published in the 
Indian Export Services Bulletin dated 
24th January, 1976 also. After due 
consideration, a list of leather mach­
inery has now been put under O.G.L. 
so that the machines are available to 
the leather industry for export pur­
poses without any delay.

4 *  %

3540. W  tffew :
jprr ftw  tfsft *ft frrr ^  f a :

f a )  »rer * f lf f  % s t o  jtw t 
sr^r % 5?

f?T factft TTfa tfV *T$TflRTT STM f t

f a )  ^  % «PPf if
wn facr̂ fY f t  |  fisrc% f a s  
w w  STFcT |$ % ?

firo if fa*taft
:  f a )  f a ) :  

m stfta ^  *r*r sr^r f f a  
wps <rfotoRT *rer fcft ftorar 
qfqftgrrr m  f

ftrar-amwT sttt qfir sit

1 1 »rwr sr^ r w r  t F c ^ h t
% *RFT?T i f t t  V f t  ^tvf^TRR f a f o p f f
% fw r f a r s r e r f c ^ a  ^Pprr: 6 8 2 .2 9  
«rrer 9 0 .0 9  ?rrar ^
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w t  ^  ^  11

* w r if  a w f l  n m  v r  am ir

3541. «ft w  w r  <Hwi : w r 
fiwi *r?ft ^rr% qft frqrr sp̂ *r f a :

fa )  w r *?r ^  *rnmr fw fa  
% srr? sfo r 3?

»rcr |;

f a )  , fft fa?r% ^
«nr?r w ;

fa )  sr? stttr ^  % qmr 
*PTT I  fiR% J^i ^ TfT5r * m ;

fa )  si* 5T* f  «r faa% *rr*n?ff 
^  f’TTCTtrr ^tt ^ p r  |  ?

Tfspw iftr Affair t o r n  % swrft 
x m  ifsft («ft j w  * * n r ^swlf) »
f a )  aft, 1

(«r) *s*r sr^ r ^  fatsflr ^
1,23,309

% «r%f\?Rr 27,74,323 
spr TT W T  T̂ PfT

»rarr 1

(»t) f ®  q ff  1

f a )  w  5f*r f?rTeT% »P)r *rrr# 
tfw r <rfar t 1
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Sofceetton o f Short-Haul Jet

3542. SHRI MOHINDER SINGH 
GILL: Will the Minister of TdURISM 
AND CIVIL AVIATION be pleased to 
state.

(a) whether a decision on the selec­
tion of a short-haul jet is being de­
layed for a long time; and

(b) if so, the reasons therefor?

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (SHRI RAJ BA­
HADUR): (a) and (b). Indian Air­
lines are presently studying different 
types of short-haul jet aircraft which 
could he added ts their fleet The 
Corporation are awaiting the financial 
terms from the manufacturers. There­
after, the Corporation will finalise 
their proposals in this regard

Cochin Aerodrome

3543 SHRI C JANARDHANAN 
Will the Minister oi TOURISM AND 
CIVIL AVIATION be pleased to 
state

(a) whether the site for the stren­
gthening and extension of the exist­
ing runway by 600 ft at the Naval 
Aerodrome at Cochm has been select­
ed finally,

(b) if so, the broad outlines there-
Of;

(c) whether the works of this 
runway is expected to be taken up 
during the current financial year it­
self; and

(d) if so, the amount earmarked 
for this project?

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (SHRI RAJ BA­
HADUR)- (a) Yes, Sir

(b) The runway will be re-aligned, 
extended by 600* in the Northerly 
direction, and strengthened to LCN 40.

(c) Yes, Sir.
(d) The project Is estimated to cost 

Rs. 70.05 lakhs.

Written Answer* 7$.
Purchase of Jtete ftp l.CJ.

3544. SHRI SAMAR GUHA: Will the 
Minister of COMMERCE be pleased 
to state

(a) whether any policy has been 
formulated regarding purchase o f 
jute during the year 1978-77 and if 
so, facts thereof;

(b) the facts about the funds pro­
vided to Jute Corporation of India 
for purchase of Jute during the year 
1875, and

(c) whether the funds were ade­
quate to purchase jute from the cul­
tivators and if not, how the Jute 
Corporation of India faced the prob­
lem of purchasing jute from the cul­
tivators’

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
VISHWANATH PRATAP SINGH):
(a) Procurement policy of Jute Cor­
poration of India for 1976-77 season 
has not yet been formulated as the 
sowing season has just begun

(b) Funds to the extent of Rs. 29 8 
crores, including share capital, were 
available to Jute Corporation of India 
dunng 1975-76 season

(c) In the 1975-76 season, purchase 
operations of the Jute Corporation of 
Indian did not suffer for want of 
funds

Passenger amenities at Trivandrum 
Airport

3545 SHRI VASANT SATHE Will 
the Minister of TOURISM AND 
CIVIL AVIATION be pleased to state*

(a) whether the amenities for air 
passengers at Trivandrum airports are 
inadequate;

(b) whether the spacte at the re­
ception lounges for incoming and out­
going air passengers is quite inade­
quate; and

(c) the steps being taken by Gov­
ernment in the manor?
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THffi MINISTER OF TOUfclSM AND 
CIVIL AVIATION (SHRI RAJ BA­
HADUR); (a) to (c). The passenger 
handling amenities as Trivandrum 
aerodrome are adequate. However 
with a view to meeting the growing 
demands o f traffic, the terminal build­
ing has recently been extended. Air­
port sentry ticket system uas introduc­
ed from 1st January, 1976 to reduce 
over crowding. A separate Departure 
Holding area is under construction. 
With the completion of this work the 
position is expected to improve fur­
ther.

Seizure of Watches an* Jeweliftry by 
Customs Authorities in Bombay

3546. SARDAR SWARAN SINGH 
S0KHI: Will the Minister of FINANCE 
be pleased to state:

(a) whether Customs Authorities 
seized wrist watches and jewellery 
worth more than Rupees 50 lakhs at 
Chetnbur in Bombay on 15th April, 
1876;

(b) whether these watches and 
jewellery were smuggled during the 
period of emergency or earlier;

(c) what action Government have 
taken against the persons apprehen­
ded; and

(d) what steps Government pro­
pose to take to tighten up the secu­
rity measures to check the smuggling 
of foreign articles? , /

THE MINISTER OF STArE IN 
CHARGE OF THE DEPARTMENT OF 
REVENUE AND BANKING (SHRI 
PRANAB KUMAR MUKiHERJEE):
(a) On the 15th Aoril, 1978 the Offi­
cers of the Marine & Preventive 
Branch of the Bombay Customs (Pre­
ventive) Colleciorate seized wrist wat­
ches, watch spare parts, and textiles 
alongwith sugar trnd two trucks totally 
valued RS. 38,65,028/- at Chembur in 
Bombay. No jewellery was seized.

(b) It is not possible to indicate 
when these watches, watch parts and 
textiles smuggled into India.

(c) In this connection 4 persons 
have been arrested under the Customs

Act, 1002. Further investigation is in 
progress.

(d) In addition to preventive deten. 
tion the following measures have been 
taken to check the smuggling of 
foreign articles:—

The Customs preventive machinery 
has been strengthened with more staff 
and equipment including wireless net­
work in vulnerable areas. Extensive 
and regular patrolling of the sea and 
intensive patrolling of coastal areas, 
suspected to be landing points, as also 
feeder roads hnve been organised. 
Intelligence set-up has been geared 
up for better collection and pursuing 
of intelligence reports. fetter co­
ordination has been established among 
the various enforcement agencies such 
as, the Directorate of Revenue Intelli­
gence, Income-Tax. Foreign Exchange 
Enforcement Directorate as also with 
the State Governments.

Some of the further measures which 
are under consideration of the govern­
ment include creation of special 
courts, strengthening of the legal 
framework, further improvement of 
the intelligence and investigation 
machinery, creation of more supervi­
sory posts for more effective supervi­
sion and deployment of more vessels 
and vehicles.

As anti-smugglmg drive is a conti­
nuous process, the various measures 
are under constant review.

Agents kept by G.I C at High 
Commission rates

3547. SHRI VAYALAll RAVi: Will 
the Minister of FINANCE be pleased 
to state:

(a) whether General Insurance 
Corporation of India are still keeping 
the agents at a high commission rates; 
and

<b) if so, the reasons therefor?
THE DEPUTY MINISTER IN THE 

MINISTRY OF FINANCE (SHRI- 
MATI SUSHILA ROHATGI): (a) and
(b). The General Insurance Corpora­
tion of India does not employ insu­
rance agents. Only its four subsidia­



ries employ agents for procuring and 
servicing general insurance business. 
The rates of commission payable to 
insurance agents which were earlier 
limited to 15 per cent for Fire and 
Miscellaneous classes of insurance 
business and 10 per cent for Marine 
Insurance business, were reduced to 
5 per cent for Fire and Marine and 10 
per cent for Miscellaneous insurance 
business with effect from 1-6-3 f>69- 
Even though Section 40A of the Insu­
rance Act has not been made applic­
able to the G.I C. and its subsidiaries, 
they are adhering to these ceilings.

* 3sr s&h % s ta ifc

TWjftafK irrr fa? m?

3S48. w  n q m  :^ tt
ftm  it#  ar?n% im  ^ r f % :

(t>) *rwr sr^r % srh
irhsn^x f^ f f  3  sttt

79 Written Answers MAY

f«rf?r] --------------------------
n  f  f ^  

i
1 2 3

1972 247 35,81
foffSSF, 1973 431 66,23
feq'WT, 1974 563 121,05

toFt t * f  s r o  w k
f  in  ^  * 1% *p»ff

rift tftornj 
faffff ^  ^  »r«ft trofa frw rft 
war % t *  <ih?ftaRT*ff/sR?rrarf 
% 2TR% % n*m w  % srnm s s i w  
itcpt *pt sw?* f  i 

(w ) ^Nr?r ^  
jprrat 9  p̂ar-ffT % tit
JTft 11 SFHRTT, ^  ^  ITT#

1973 & 1975 m  SflH| «ftT
w .i f t  % fat* fircft wrPppft vt 
W  qft vte ^  *e«t *p*r I  v*? 
s t o  % ir fto  f W  f ,  v k

1976 Written Answer# 8 o

(sr) sjrpRwf tfw r fv?r^ 
I  faa% w  | <n?§
^  3^: W  ^  feir »r3r f  
w t  | ?

t w w  «ftr #%»r fanr* % JTJTRt 
x m  m b  («ft srow jm r  f t #  ) :
( * )  sr^r % , ^rra «rk
SIT *7$* f̂ r«ff if ®1t  TJTT% % 3lfftr 
?T4t ?T*$f%cT 3rrfi»rf^^ ttff fflTT feJr 
*r̂  f lw  tffiwi % s«F«r if «r<Tfrs9  

f t  ^  ^  | .—

( ? 3 f R ^ )

3ffT»T srT̂ rrjy

«rrcff^ T̂ TT X%*\
?T«3TT

4 5 6 7

98 21,26 61 2,52
132 26,69 85 2,42
152 81,09 128 5,97

srcayR: «t«rt  Irsr# f v  % «rre

1W fWW

3549* «ft (pim v i  WJ1W: w r  
*n ftw  ^  ^  araT% f*rr ^  
fap :

( v )  ^  ^  r̂rar fprrr |
3f t W ^ W W lS 5f W ^ f ? T f r ^ T 3|f 
*m  w t  |; vttx



Si Written Answer« VAISAKHA 17, 1898 (SAKA) Written Answers 82

( * )  * *  t o  *nrrsff *  a  
% faf*WT faRfar tfam ff $  f*RRT ^or 
% n *r |  ?r*rr w  v t  t o  t o r t  % 

Tifar * t
orator ?rgf faan ?

irf«rw  *r*r*rc ^  7 1 #  ( t f  f a v -  
t o  ira ro  f t r j  )  : («p )  *tto t  ^
« 4 t t o  t o r  % * r t  S  
T O vrtt OT f̂ssr 11

( ^ )  i m  335TT i

4 i ftrafta fw? 
torn

3550. «ft THWHTT *n**t : TOT
*rat jt?  *?rr% qft ftfr fa  :

(sp) W #hm r?V $flR t Vtf^faFT 
% fpfcr ftrTO tott
?T 1971 *T 'faST &TR f W  TOT
*n;

(sr) $r eft f o r *  =ffo%?T 
*r fa w f # J t w t  fa s #  | ?T<qT 
q^f ^  f W t  ®rfar Or^cT
ft ft  »r2r; wta:

(»T) Sffarfaff VFTffift
srrfoff *fh: sr$$fa?r srfrsrrfwi "% 
«rPRwf srspr-sFrir t o t  f ^ 4 t  | ?

x m *  *fa*r fa*rrn % s u r d
TfW  ifcft («ft * « l l  f*fTT *T<!nff ) :
(m) spj*tw ?rro t o t  |  fa  

tfbrpgw firrrf^ff #  1 1
*R«nfr-*r$ 1971  »rrfer % 
trsnrr a ^ T f - r o f a r r  ?  % <nrr
,,tt fo jflw  % ftp? gfaarr f o r c  #  
*T*ft «ff 1

(m ) ?pf tf*w f *rrfa*r ft*r
’3*1 «TpRI*ff ^ ’rfWT 23 6 4ft I ^<Tfl*9

fW -T  ^  q ft T O T  %ar?T 1 1 8  t f t  I 
104 ajfapff fa$f*RT ^  STpft f¥^

5  f*w r Sr 91 «rf*?wf % *pnfmr
1

(*r) srrfa % 21 so fte -
TiTT vtT w r f a  % 8 3 » t e -

*rr O t^ rt t o  srnft fsp% ^ 
f v w  ft * w :  20 tftx  7 % VW VK  

1

U.K. p in t  for Family Planning
Programme

3551. SARDAR SWARN SINGH 
SOKHI: Will the Minister of FI­
NANCE be pleased to state whether 
there has been any change in policy of 
U .K . Government towards grant o f £3 
million intended for India's Family 
Planning Programme?

THE MINISTER OF FINANCE 
’(SHRI C. SUBRAMANIAM): No, Sir.

Cractrnction of Aerodrome at Kartpnr

3552. SHRI A. K. GOPALAN: Will 
the Minister of TOURISM AND CIVIL 
AVIATION be pleased to ‘state:

(a) whether the Director General of 
Civil Aviation had prepared a projcct 
report for construction of an aero­
drome at Karipur near Calicut and 
submitted it to the Planning Commis­
sion;

(b) if so, the broad outlines there­
of;

(c) whether the Planning Commis> 
aion has approved the scheme and 
if  so, the funds allotted for the pur­
pose; and

(d) if not, the reasons for delay?

THE MINISTER OF TOURISM *ND 
CIVIL AVIATION (SHRI RAJ BAHA­
DUR): (a) Yes, Sir. A project report 
was prepared and submitted to the 
Planning Commission id June, 1972.
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(b) The proposal was for construe- 
tldn of:

(i) 4500 ft. X 150 ft. runway.
(ii) 525 ft. x  50 ft. taxi track.
(iii) 375 ft. X 150 ft. apron.
(iv) A terminal building.
<v) A Control Tower.
(c) and (d). The Planning Commis­

sion advised that the project might be 
considered for inclusion in the Fifth 
Five Year Plan. However due to 
increase in the cost of operations con* 
sequent on hike in prices of aviation 
fuel Indian Airlines had to review 
their plans and found themselves un­
able to operate to Calicut in the Fifth 
Five Year Plan. Nevertheless it is 
proposed to pursue the proposal foi 
construction of an aerodrome for non* 
scheduled operations for the present 
subject to availability of resources.

Management of South Indian Bank 
Limited Trichur

3553. SHRI VAYALAR RAVI: Will 
the Minister of FINANCE be pleased 
to state:

(a) whether the management of the 
South Indian Bank Limited, Trichur, 
is compelling its employees for ar­
ranging a minimum deposit of 3 lakhs 
in the bank before they are absorbed 
in the permanent services; and

(b) if so, the steps being taken to 
^prevent such malpractice?

THE MINISTER OF STATE IN 
CHARGE OF THE DEPARTMENT 
OF REVENUE AND BANKING (SlIRl 
PRANAB KUMAR MUKHERJEE):
(a) Reserve Bank of India has report­
ed that the South Indian Bank Ltd., 
Trichur, has been exhorting its trainees 
to convass deposits as far as possible. 
Candidates appointed as trainees are 
expected to acquire experience in all 
aspects of banking including deposit 
mobilisation. For assessing the per­
formance in deposit mobilisation, a 
norm of canvassing Rs. 3 lakhs during 
the yerlod of training is fixed. In some 
cases, the bank has extended the period

83 Written Answers

of gaining to enable the candidates to 
fulfil the norm. The norm is, how­
ever, not being rigidly enforced by the 
bank in the matted of final absorption 
of the candidates in as much as those 
who have canvassed less than Rs. 3 
lakhs have also been absorbed in the 
regular cadre. The bank is also re­
ported to have not rejected any trainee 
on grounds of poor performance in 
deposit mobilisation.

(b) Reserve Bank of India is seized 
of the matter and is taking appropriate
action.

Cochin Aerodrome

3554. SHRI A. K. GOPALAN: Will 
the Minister of TOURISM AND CIVIL 
AVIATION be pleased to state:

(a) whether Kerala Government 
have made a request for entrusting 
the work of strengthening and exten­
sion of the runway of Cochin Aero­
drome to the Kerala State Construc­
tion Corporation;

(b) if so, the decision taken there­
on; and

(c) if no decision has been taken so 
far, the reasons for delay?

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (SHRI RAJ BAHA­
DUR): (a) Yes, Sir.

(b) and (c). The matter is being ex­
amined.

Profits 011 imported drugs by S.T.C.

3555. SHRI JAGANNATH MISHRA: 
Will the Minister of COMMERCE be 
pleased to state:

(a) whether State Trading Corpo­
ration has been urged to cut profits on 
imported drugs; and

(b) if so, the decision taken there­
on?

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
VISHWANATH PRATAP
(a) and .(b). The service margin on
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Imported drugs has been reduced from
5 Per cent to 4 per cent on c.i.f. cost 
from 1st April, 1076.

tttevy larvea#taei*t by Fufefte Sector

$557.' SHRI JAGANNATH MISHRA: 
Will the Minister of FINANCE be 
pleased to state:

(a) whether National Council of 
Applied Research has suggested for 
ite&vy investment by public sector; 
and

(b) if so, the reaction of Govern- 
ment thereto?

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI 
MATI SUSHILA ROHATGI): (a) and
(b). The NCAER had suggested, in 

their journal of October 1975/January
1976, that the time was ripe for a 
major push forward in investment in 
1976-77 Annual Plan, the lead being 
taken by the public sector. Govern­
ment have also considered that in the 
context of the state of the food eco­
nomy and external reserves, it was 
possible to make a major increase in 
investment outlays in 1976-77, and ac­
cordingly the Annual Plan for this 
year has been increased to Rs. 7,852 
crores, an increase of 31.6 per cent 
over the previous year's Plan outlay.

Crisis in export oriented solvent ex­
traction industry

3558. SHRI DHAMANKAR: WiU the 
Minister of COMMERCE be pleased to 
state:

(a) whether the export oriented sol­
vent extraction industry is out of gear 
and has been facing a crisis owing to 
(thrash in groundnut oil prices;

(b ) if so, remedial measures being 
adopted to augment the revenue of 
the industry; and

(c) the anticipated export during 
1976-77 In terms of tonnage and value 
o f  groundnut extractions as compared 
«o tin  prevtcm year?

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
VISHWANATH PRATAP SINGH):
(a) The returns of solvent extraction 
processing of groundnut oil cakes bjve 
declined due to the fall in domestic 
groundnut oil prices. This has had 
an effect on the solvent extraction 
industry where groundnut cakes from 
the bulk of the oil cakes processed.

(b) Apart from price support opera­
tion for groundnut by the Govern­
ment of Gujarat and relaxation in 
respect of advances against stock of 
groundnut, incentives have been ex­
tended for the exports of groundnut 
extractions, cottonseed extractions and 
de-oiled rice bran. A small quantity 
of groundnut oil was also authorised' 
to be exported by S.T.C.

(c) Exports of groundnut extrac­
tions during 1976-77 are expected to 
be around 7 lakh tonnes valued at 
about Rs. 55—60 crores as against 
actual export of 6.75 lakh tonnes valu­
ed at Rs. 55 crores in the previous, 
year.
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Trend In Sugar Exports

3561. SHRI S R DAMANI Will the 
Minister of COMMERCE be pleased 
to state

(a) whether, according to Govern­
ment’s calculations, the present trend 
in sugar exports will be of a sustain­
ing nature in the future years also; 
and

(b) if so, what are the international 
market indications which give rise 
to such calculations?

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
VISHWANATH PRATAP SINGH):
(a) Yes, Sir

(b) The world demand foi sugar 
has shown an upward trend ana it la 
expected to nse further as per the 
forcasts made by the World Bark and 
the F A O

Export of Cotton

3562 SHRI S R DAMANI Will the 
Minister of COMMERCE be picked to 
state

(a) the quantity and value-wise 
figures of cotton exports from 1973-74 
and 1974-75 crops, and

(b) their break-up for shoit, medi­
um and long staples’

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE VSHRI 
VISHWANATH PRATAP SINGH):
(a) and (b) 2 15 lakh bales of long 
staple cotton of 1974-75 cotton crop 
and 30,000 bales of medium staple 
(Cotton of 1973-74 cotton crtop were 
released in 1975 for export jpto 
31-8-1976. Actual exports <is on 
22-4-76) have been to the following 
extent —

Variety Quty. in Value in 
l»kh bales Rs.

crores

Long staple . 1-448

Medium staple 0-1676

Short staple (from 
Sept. 74 to Aug.
75) • 1 *07

(from Sept. 75 to 4th 
Match, 76) O' 80

23*31

»• 59

N.A.

n a .
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W4ck« Mriised to private taAm s 
Often by S.V.O. and MMCC

3563 SHRI B. V. NAIK: Will the 
Minister of COMMERCE be pleased 
to state-

(a) the percentage ‘ad valorem’ ol 
the works assigned to the private busi­
nessmen and contractors in the import 
and export transactions, separately, 
by the State Trading Corporation and 
Minerals and Metals Trading Corpora­
tion ai against the works carried out 
by the staff of the above Corporations;

(b ' whether the percentage share of 
the private trade out of the total is 
rising or falling, year after year giv­
ing figures for latest available three 
years; and

(c) the rationale behind employ­
ment of private sector in executing the 
works of public sector?

THE DEPUTY MINISTER IN THE 
MINIS l'RY OF COMMERCE (SHRI 
VISHWANATH PRATAP SINGH):
(a) tj  tc). STC and MMT are trading 
organisations. In the performance of 
their functions m the import/export 
transitions, these organisations use 
speci'titled services available in pub- 
lic/pm  ate sector m areas of quality 
control, warehousing, shipping, bank­
ing and insurance, clearing and handl­
ing, transport and distribution. Maxi­
mum utilisation is made of such ser­
vices ts are available in the public 
sectoi eg. State Bank of India, Cen­
tral Warehousing Corporation, Ship­
ping Corporation of India, etc. Pro- 
curenu*nt of various goods for exports 
is generally made from available sour­
ces both in the private and co-opera- 
tive sectors as well as from Central 
and State Public Undertakings. It is 
not feasible to work out the percentage 
"ad valorem"  of the services of private 
businessmen and contractors utilized 
by STc and MMTC in their trading 
operations.

Flan to provide package low coat 
Bharat Darahan Tour

3564. SHRI B. V. NAIK: Will the 
Minister of TOURISM AND CIVIL. 
AVIATION be pleased to state:

(a) whether Government have any 
plant to provide package low cost Bha­
rat Darshan Tour to lower middle 
classes in order to promote national: 
integration and constructive relaxa­
tion and it so, what will be its cost;

(b) whether Government propose 
to provide incentives, particularly to 
primary school teachers in this oehulf; 
and

(c) whether to specialised corpora­
tion i$ being set up for this purpose 
on No-Profit-No Loss basis?

THE MINISTER OF STATE IN THE, 
MINISTRY OF TOURISM AND CIVIL 
AVIATION (SHRI SURENDRA PAL 
SINGH): (a) to (c). No, Sir.

The Department of Tourism does 
not directly organise any package 
tours. However, the Ministry of Rail­
ways do ofTer a number of conces­
sions for rail travel such as Student 
Concession, Teachers Concession, Con­
cession for Kisans, Industrial Labour­
ers, Artistst Sportsmen, circular four 
tickets, hill concession etc. The details 
with regard to these concessions are- 
available in the Indian Railway Con­
ference Concession Coaching Tariff 
No. 22-Part I (Vol. II).

Construction of Air-strips

3565. SHRI B. V. NAIK: Will the-
Minister of TOURISM AND CIVIL 
AVIATION be pleased to state:

(a) whether Government propose to 
undertake construction of cheap air­
strips to enable private operators to 
operate non-public sector routes; and"

(b) if not, whether Government pro­
pose to permit private sector aerodro­
mes to be built and operated on a com­
mercial Or no-proflt-no-loss basis b y
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private Airlines wherever new routes 
are justified?

THE MINISTER OF TOURISM AND 
^CIVIL AVIATION (SHRI RAJ BAHA­
DUR): (a) No, Sir.

(b) Construction and licencing of 
.aerodromes other than Government 
-aerodromes are goverend by the telo- 
vant rules in the Aircraft Rules, 1937, 
an extract of which is laid on the 
Table of the House (Placed m Library 

.See No. LT-10810/76).

Government permission would be 
required tor operating air services on 
any route by private operators.

Linking ot pension of Government 
'Employees with prevalent Dearness

3566. SHRI P. GANGA REDDY: Will 
the Minister of FINANCE be pleased 
to state

(a) whether Government have been 
surged to link pension of Government 
employees with prevalent dearness as 
in case of service employees; and

(b) if go, the decision of Govern­
ment thereon?

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI­
MATl SUSHILA ROHATGI)- (a) ard 
<b). The Third Pay Commission re­
commended that when the 12 monthly 
average of the All India Working 

<Class Consumer Price Index (1960= 
100) rises by 16 points beyond 200 
points. Central Government servants 
retiring on or after 1-1-1973 should 
be given relief at the rate of 5 per 
cent of pension subject to a minimum 
of Rs 5 pm. and a maximum of 
Rs 25 p.m. In the light of this re 
commendation, Government had sanc­
tioned 3 instalments of relief to all 
Central Government pensioners in­
cluding those who retired before 
1-1-1973, with effect from 1-8-1973,
1-1-74 and 1-4-74 respectively. There­
after, keeping in view the resources 
available, the Central Government 

-pensioners have been given further

on od hoc fap-yf, the 
of 10 per cent o f pension subject lo • 
minimum of Rs. 10 p.m, and a maxi- 
mum of Rs. 50 p.m. w.e.f. 1-10-75, to 
compensate the pensioners for the 
rise in the cost of living. Thus the 
pensions of Central Government pen­
sioners are linked with the rise in the 
cost of living, to the extent possible.

Export of Bananas

3567. SHRI D K. PANDA:
SHRI R. S. PANDEY:
SHRI G. C. DIXIT:
SHRI VASANT SATHE:

Will the Minister of COMMERCE be 
pleased to slate*

(a) the value of Bananas exported 
to Middle East and Gulf countries 
during 1975-76; and

(b) the target of export thereof for 
1976-77 and foreign exchange likely to 
be earned?

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
VISHWANATH PRATAP SINGH):

(a) Rs 41.30 lakhs

(b) 5,000 tonnes valued at Rs. 120 
lakhs.

Excise duty on Cultural papers

3568. SHRI D. K. PANDA. Will the 
Minister of FINANCE be pleased to 
state:

(a) whether Government are aware 
that upgraded excise on cultural paper 
has led to difficulties both for consu­
mers and producers;

(b) whether Government have re­
ceived any representation that there 
is glut of this paper in the market; and

(c) if so, what action is proposed to 
be taken by Government In this re­
gard?
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THE MINISTER OF STATE IN 
CHARGE OF THE DEPARTMENT 
OF REVENUE AND BANKING (SHRI 
PRANAB KUMAR MUKHERJEE):
(a) and (b). Consequesnt upon the 
changes proposed in excise duties on 
various categories of paper and paper 
boards as a part of 1976 Budget pro­
posals, the duty on certain categories 
o f printing and writing papers has 
gone up and representations have been 
received from the producers as well 
as interested trade associations re­
questing for reconsideration of the 
upgraded excise duties on cultural 
papers as the increased duties may 
adversely affect the producers as well 
as the consumers. It has also been 
contended that there is no scarcity of 
cultural varieties of paper in the 
market and in fact the mills are fac­
ing problems of off-take.

(c) The various representations re­
ceived and the suggestions made are 
being examined.

Tourist Centres in Gujarat

3369. SHRI VEKARIA:
SHRI ARVIND M. PATEL;

Will the Minister of TOURISM 
AND CIVIL AVIATION be Dieased 
to state:

(a) the names of tourist centres in 
the Central Sector that exist in Guja­
rat State;

(b) whether Government proposle 
to develop them further during the 
Fifth Five Year Plan; and

(c) the amount sanctioned for their 
development?

THE MINISTER OF STATE IN THE 
MINISTRY OF TOURISM AND 
CIVIL AVIATION (SHRI SURENDRA 
PAL SINGH) : (0) to (c). The
development of tourist centres in the 
Central Sector is not taken up on 
State-wise or place-wise basis. Places 
are selected for development on the 
basis of their existing or potential 
attractions for tourists, easy accessi­
bility, availability of basic infrastruc­
ture such as water and electric supply,

etc. Moreover, due to constraint on 
resources there has necessarily to be 
a selective approach for the develop­
ment of tourist centres. Tourism 
schemes taken up in Gujarat in the 
Central Sector are the construction 
of a Tourist Bungalow at Porbandar 
at an estimated cost of Rs. 10.93 lakhs, 
a Youth Hostel at Gandhinagar at a 
cost of Rs. 4.7 lakhs, and a Forest 
Lodge at Sasangir at an estimated 
cost of Rs. 18.11 lakhs. Tlhe Youth 
Hostel has sinoe been completed, the 
Forest Lodge at Sasangir and the 
Tourist Bungalow at Porbandar are 
likely to be commissioned during the 
current financial year. The Depart* 
ment of Tourism proposes to set up 
a camping site at Ahmedabad during 
the Fifth Five Year Plan period and 
the India Tourism Development Cor­
poration proposes to construct a 
motel at Ahmedabad subject to feasi­
bility study and availability of funds. 
Similarly, a transport unit is proposed 
to be set up at Ahmedabad by the 
ITDC during the Fifth Plan period. A 
mini bus is pr0D0sed to be provided 
at Gir Forest during 1976-77 for view­
ing of wild life.

Import of Cotton

3570. SHRI VEKARIA:
SHRI ARVIND M. PATEL:

Will the Minister of COMMERCE 
be pleased to stale:

(a) whether any agreements have 
been made for the import of cotton 
during the year 1976-77;

fb) if so. the names of the countries 
with whom such agreements have been 
made; and

(c) the quantity and quaiity of 
cotton to be imported?

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
VISHWANATH PRATAP SINGH):
(a) No, Sir.

(b) and to . Do not arise.
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Opening of Regional Rural Banks

3572 SARDAR SWARAN SINGH 
SOKHI:

SHRI SAMAR GUHA:
Will the Minister of FINANCE 

be pleased to state the State-wise 
list, indicating the places where the 
regional rural banks have been open­
ed in the country so far?

THE MINISTER OF STATE IN 
CHARGE OF THE DEPARTMENT 
OF REVENUE AND BANKING (SHRI 
PRANAB KUMAR MUKHERJEE): 
A statement indicating State wise 
locations, etc.. of Regional Rural 
Banks established upto the end of 
April, 1976 is laid on the Table of the 
House. [Placed in Library see No. LT 
—10811/76.]

Accommodation for Tourist In 
Ladakh

35̂ 73. SHRI RAJDEO SINGH; Will 
the Minister of TOURISM AND CI­
VIL AVIATION be pleased to state:

(a) whether three tented town­
ships have been arranged In the 
mountain locked regions of Ladakh 
to provide additional accommodat'on 
facilities to tourists for the current 
tourist season;

(b) if bo , whether Government have 
declared Ladakh a prohibited or pro­
tected area and tourists are allowed 
to enter that area after being 
screened;

(c) whether along with these tent­
ed townships other accommodation 
for foreign tourists exist; and

(d) if so, the particulars thereof?

THE MINISTER OF STATE IN 
THE MINISTRY OF TOURISM AND 
CIVIL AVIATION (SHRI SUREN- 
DRA PAL SINGH): (a) There is no
proposal for the present in the Central 
Sector to provide tentage accommoda­
tion at Ladakh lor tourists for the 
current season. However, a limited 
number of tents are available at 
Kargil and Leh from the D.S.P, 
Kargil and Asstt. Commissioner, Leh 
which can be hired by tourists.

(b) Certain areas of Jammu & 
Kashmir including Kishtwar and Nun 
Kun and parts of Ladakh including 
Leh have been opened to foreign 
tourists since June 1974. However, 
there are still certain areas in Ladakh 
which are in the inner line, and 
tourists need to obtain special per­
mits.

(c> and (d). There are PWD bungri- 
laws at Kargil, Drass, Budhkharboo. 
Khalsi & Leh. At Leh, a few small 
hotels and paying guest rooms have 
also come uP for use by tourists.

Export of Spices

3574. SHRI RAJDEO SINGH- Will 
the Minister of COMMERCE be 
pleased to state:

(a) whether spices including pep­
per cardamom, chillies, ginger, tur­
meric and cumin seeds were exported;

(b) if so, the value of the total 
spices exported during the last two 
years separately; and

(c) the countries to which the 
spices were exported?
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TOE DEPUTY MINISTER IN THE 
MINISTRY O r COMMERCE (SHRI 
VISHWANATH PRATAP SINGH,):
(a) Yes, Sir.

<h) 1973-74 RS. 55.08 crores.
1974.75 Rs. 61.29 crores.

(complete export figures for 1975-78 
axe not available yet).

(c) The Indian Spices are exported 
to a large number of countries. Pro­
minent among them during above pe­
riod were USSR, USA, Saudia Arabia, 
Kuwait, Poland, Italy, Canada, Czecho­
slovakia, Japan, Rumania, Hungary, 
Iren, Nepal, Libya, Singapore, South 
Yemen P. Republic, Yemen Arabia 
Republic and U.K.
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Distribution of controlled cloth in 
rural areas during 1975-76

3576. SHRI N. E. HORO: Will the 
Minister of COMMERCE be pleased 
to state:

(a) the quantity of controlled clolta 
distributed in rural areas in each 
State during the year 1975-76; and

(b) the percentage of production of 
controlled cloth fixed for the mills for
1976-77?

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
VISHWANATH PRATAP SINGH):
(a) Distribution of controlled cloth in 
rural areas was about 75 per cent of 
the total distribution. Separate State- 
wise figures are not yet available.

(b) Obligation for the production of 
controlled cloth are fixed quarterly in 
respect of each mill on the basis of 
number of loom—shifts worked by a 
mill in a quarter preceding the quarter 
previous to the one for which obliga­
tion is being fixed. As such, the obli­
gation on mills for 1976-77 cannot be 
spelled out at this stage.

Fly and drive scheme for Foreign 
Tourists

3577. SHRI K. MALLANNA: Will
the Minister of TOURISM AND 
CIVIL AVIATION be pleated to State:

(a) whether there is any ‘fly and 
drive’ scheme under the consideration 
of Government for the benefit of 
foreign tourists;

(b) whether Government have re­
ceived any representation also in 
this regard; and
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tc) if so, the reaction of Govern* 
me»t in this regard?

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (SHRI RAJ BAHA­
DUR): (a) No, Sir.

(b) No, Sir.
(c) Does not arise.

Sharing of Bank credit by Backward 
Districts

3579. SHRI ARJUN SETHI: Will the 
Minister of FINANCE be pleased to 
state whether the backward Districts 
in the country which accounted for 
57.3 per cent of the population shared 
only 18.1 per cent of the aggregate 
bank credit till June, 1973 and if so, 
the reaction of Government thereto?

THE MINISTER OF STATE IN 
CHARGE OF THE DEPARTMENT 
OF REVENUE AND BANKING (SHRI 
PRANAB KUMAR MUKHERJEE): 
Regional imbalances in matters of 
banking development are a facet of 
the much wider and long term prob. 
lem of imbalances in economic deve­
lopment. Thus, as in the case of 
other indicators of development, the 
backward districts have a low share 
of the operation of the banking system 
in all its aspects including branch 
network, deposits and advances. 
Since bank nationalisation public sec­
tor banks have been endeavouring to 
reduce these distortions by opening 
branches in the backward distiicts and 
extending credit to ihe productive ven­
tures of farmers, artisans and crafts­
men and other small borrowers en­
gaged in self-employment ventures. 
However, the How of credit is slow in 
the absence of organised trade and in­
dustry.

To accurate the pace of industrial 
development of these districts, the con. 
earned agencies, besides giving priority 
to the programmes for development ot 
Infrastructural facffifles in these dis­
tricts, offer various incentives like 
provision of land and sheds *t conces­
sional terms, investment subsidy, 
transport subsidy in some districts, 
tax concessions, concessional terms of

finance from financial institutions etc., 
to the entrepreneurs lor locating indua. 
trial units in these aTeas.

Opening of Breeches of SBI ia States

3580. SHRI ARJUN SETHI: Will
the Minister of FINANCE be pleased 
to state:

(a) the total number o f branches 
of the State Bank of India opened in 
the different States during 1975-76;

(b) the names of the States where 
there is no local head office of the 
said bank;

(c) whether State of Orissa is one 
of them; and

(d) if so, the reasons therefor?
THE MINISTER OF STATE IN 

CHARGE OF THE DEPARTMENT OF 
REVENUE AND BANKING (SHRI 
PRANAB KUMAR MUKHERJEE;:
(a) Reserve Bank of India have re­
ported that State Bank of India open­
ed 419 Offices during the calendar year
1975 and 24 offices during January and 
February, 1976. Statewise details are 
set out in the Sfhfement laid on the 
Table of the House. [Placed in Lib­
rary. See No. LT-10812/76].

(b) to (d). State Bank of India at 
present have 9 Local Head Offices, one 
each at Ahmedabad, Bhopal, Bombay 
Calcutta, Delhi, Hyderabad, Katjpur, 
Madras and Patna. State Bank of 
India have reported that after the 
comprehensive restructuring of its or­
ganisational set up undertaken in 1974 
with the help of the Indian Institute 
of Management, Ahmedabad, its Local 
Head Offices have been considerably 
strengthened and are now expected to 
take care of 450—500 branches and 
sub-offices of the Bank. The Bank 
have observed that at present, the 
cost-beneflt analysis does rot permit 
setting up of a separate Local Head 
Office in Orissa. However, to ensure 
its greater involvement in the barking 
programmes of Orissa, the Bark have 
set up an office ot the Chief Regional 
Manager at Bhubaneswar with subs­

tantial discretionary powers.
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Hew Xmgort Pottey

3581. SHRI C. K. CHANDRAPPAN: 
Will the Minister ol COMMERCE be 
pleased to state:

(a) whether Government have 
made any study to assess the possible 
Impact of the new import policy an. 
flounced on 14th April, 1976 on 
India's foreign exchange position;

(b) if so, broad features thereof; 
and

(c) the steps taken to ensure that 
the liberalisation of import policy 
would not be misused by big busi­
ness houses?

THE DEPUTY MINISTER IN THE 
MINISTRY OF -COMMERCE (SHRI 
VISHWANATH PRATAP SINGH):
(a) and (b). The possible impact of 
tiie new import policy on the foreign 
exchange positlbn was kept in mind 
at the Iflhe of its formulation. It was 
felt that the general economic situation 
required increased industrial produc­
tion as well as an increase in exports. 
It is expected that the increase in the 
exports will more than off-set the 
foreign exchange impact of the new 
imporf policy.

(c) The Imports and Exports (Con­
trol) Act, 1947, has been amended to 
provide for deterrent punishment for 
misuse of the Imported raw materials. 
A suitable administrative machinery 
Is also being established to implement 
these provisions.

Purchase of Aircraft by Indian 
Airline*

3582. SHRI C. K. CHANDRAPPAN: 
Will the Minister of TOURISM AND 
CIVIL AVIATION be pleased to state:

(a) whether Indian Airlines ha* 
not yet taken a final decision about 
the purchase ot new aircraft for its 
fleet;

(h) which are the countries and 
aircraft manufacturers who appro­

ached Indian Airlines with their 
offers for providing aircraft toith 
broad outlines of their offers; and

(c) the reasons for delay in taking 
a decision in the matter?

THE MINISTER OF TOURISM 
AND CIVIC AVIATION (SHRI RAJ, 
BAHADUR): (a) to (c). The British
Aircraft Corporation of United King­
dom and M /s. Fokker VEW of Holland 
have approached Indian Airlines for 
the sale of BAC-111-475 and F-28 MK 
4000 series aircraft respectively. The 
Corporation are awaiting the final 
financial terms from the manufactur­
ers. On receipt of the information fur­
ther economic analysis would be car­
ried out before the proposals are final­
ised by the Corporation.

Export of Natural rubber by STC

3583. SHRI M. RAM GOPAL RED­
DY: Will the Minister of COMMERCH 
be pleased to state the names ot the 
countries to which Slate Trading 
Corporation proposes to export natural 
rubber this year?

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI' 
VISHWANATH PRATAP SINGH): 
The countries are likely to be U.K., 
Italy, West Germany and Japan, 
Some other European countries and 
Singapore may also buy.

Purchase of MICA by German 
Democratic Republic

3584. SHRI M. RAM GOPAL 
REDDY: Will the Minister of COM­
MERCE be pleased to state:

(a) whether German Democratic 
Republic has agreed to buy more 
Mica from India; and

(b) if so, the quantum agreed lo for 
this year?

THE DEPUTY MINISTER IN THB 
MINISTRY OF COMMERCE (SHRI 
VISHWANATH PRATAP SINGH) :l
(a) Yes, Sir.

(b) About 658 metric tone.
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Kado-Kerea Joint Business Cornell

8685. SHRI PBABODH CHANDRA*. 
Will the Minister ol COMMERCE be 
pleased to state:

(a) whether Indo-Korea Joint Busi­
ness Council has been set up recent, 
ly; and

(b) if so, the composition ol the 
Council?

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
VISHWANATH PRATAP SINGH):
(a) Yes, Sir. The Federation ol the 
Indian Chambers of Commerce and 
Industry and ihe Korea Chamber ol 
Commerce and Industry have set up 
a Joint Business Council of the Cham, 
bers on i 8th February 1976.

<b) The Composition of the Council 
will be decided by the two Chambers 
as and when meetings take place.

Assistance sanction by IR .CI to 
Sick/Closed Industrial Units

3586 SHRI SAKTI KUMAR SAR- 
KAR Will the Minister of FINANCE 
be pleased to state:

(a) whether most ol the sick units 
have yet to use the assistance sanc­
tioned bv I R.C I for the better­
ment ol the units,

(b) if so, the reasons therelor; and

(c) the action being taken to see 
that the sanctioned assistance is used 
by these units to increase the pro­
duction as soon as possible?

THE MINISTER OF STATE IN 
CHARGE OF THE DEPARTMENT OF 
REVENUE AND BANKING (SHRI 
PRANAB KUMAR MUKHERJEE): 
<a) As at the end ol March, 1976IRCI 
lias sanctioned a total of Rs 3083.47 

'Itfkhs, as reconstruction assistance to 80 
jtfek industrial units out of which vfisis- 
tfrnce aggregating to as much as Rs. 
2431.71 lakhs has been disbursed <0 72 
such units.

(b) Does not aria*.
(c) By cocbndtn* marketing, mana­

gerial and technical guidance to the 
assisted units, the Corporation constan­
tly endeavours to see that the financial 
assistance granted is utilised as quick­
ly as possible without mucfar loss of 
time, in a manner, as to facilitate 
swift rehabilitation of the units.
Purchase of Planes by Indian Airlines

3587 SHRI SHANKER RAO SA­
VANT- Will the Minister ol TOUR. 
ISM AND CIVIL AVIATION be 
pleased to state

(a) whether the Indian Airlines 
propose to purchase any new planes 
during the next two jears;

(b) if so, of what make, from 
whom and at what price;

(c) on which routes will these new 
planes be put; and

(d) which of the existing planes 
are proposed to be phased out?

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (SHRI RAJ BAHA­
DUR) (a) to (c). Indian Airlines 
have placed an order for acquisition of 
three A300 B2 type aircraft (Airbus) 
on M/s Airbus Industries, which are 
due to be delivered in the last quarter 
of 1976 These aircraft with maxi­
mum final contract price of US 
$24,400 million-each, are to begin 
with likely to be introduced on 
regular scheduled operation from De­
cember 1976/January 1977 on the fol­
lowing routes* —

Bombay/Delhi,
Bombay /  Calcutta,
Bombay/Madras,
Delhi/Calcutta and
Bombay /  Bangalore

Apart from this the Corporation are 
evaluating certain other types rf shorl 
haul jet aircraft for their fleet.

(d) On the introduction o f the Air­
bus, the Corporation propose to phase 
out gradually th£*Caravelle aircraft for 
their fleet.
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Mm. SHRI SHANKERtao SA­
VANT: WU1 the Minister of TOURISM 
AND CIVIL AVIATION be pleased to 
state:

(a) the names and destinations of 
private aviation services operating 
from Bombay;

(b) whether these services have 
been demanding more routes and if 
so, which are those routes; and

(c) Government’s reaction to these 
demands?

THE MINISTER OP TOURISM AND 
CIVIL AVIATION (SHRI RAJ BAHA­
DUR): (a) to (c). Only Safari Air­
ways were operating air services from 
Bombay on the route Bombay/Surat/ 
Bhavnagar and Bombay /  Keshod7Por- 
bandar. They discontinued their ser­
vices w.e„f. 1st December 1975. Direc­
tor Geflffral of Civil Aviation invited 
application from Non-Scheduled Ope­
rators for operation of air services on 
nine routes out of which the follow­
ing routes are from Bombay:

ti) Bombay/Nasik
(11) Bombay/Nasik/Sholapur/Bom­

bay;

<iii) Bombay/Calicut/Cochin (with­
out traffic ■nghts betweea 
Bomay and Cochin).

The following two operators hold- 
non-scheduled permits have

shown interest in operation from Bom­
bay:

I. Safari Airways
(1) Bombay/JfCeshod;

(ii) Bombay/Keshod/Porbandar;
tiii) Smnbay/ftolhapur;

fiv) Bombay/Nasik;

<▼) Bombay/Calicut/Cochin.
Cl. The Apricaltural and General Avia- 
ton Cooperative Society, Hyderabad

(1) Bombay-Nasik-Sholapur Bom­
bay..

(ii) BonnGfey-Calicut-Cochin (witB> 
out Traffic rights between 
Bombay and Cochin).

The applications of these two opera* 
ton are under consideration.

Complaints of Defalcations from Pri­
vate Sector Banks fat Bombay

3589. SHRI SHANKARRAO SA­
VANT: WiU the Minister of FINANCE 
be pleased to state:

(a) whether there are any com- 
planits of defalcation from any of the 
private sector banks in the city of 
Bombay; and

(b) if so, the facts thereof?

THE MINISTER OF STATE IN 
CHARGE OF THE DEPARTMENT OF 
REVENUE AND BANKING (SHRI 
PRANAB KUMAR MUKHERJEE);
(a) and (b). Reserve Bank of India 
have reported that commercial banks 
are required to fumish them periodi­
cally with the details cf frauds which 
take place in the branches /offices of 
banks. Since January 1975, nine in­
stances of frauds involving a total 
amount of Rs. 84.67 lakhs relating to 
the branches in Bombay of 8 private 
sector banks ftave been reported by the 
banks concerned to the Reserve Bank.

In all these cases cases the banks 
concerned have taken appropriate ac­
tion to recover the amounts iaoJudiag 
filing complaints with the police 
wherever they were considered neces­
sary.

Decline la the Export of Ferrawi 
Hallow Ware Products

3590. SHRI RAM BHAGAT PAS- 
WAN: WiU the Minister of COM­
MERCE be pleased to state:

(a) whether there was a decline in 
the eafc>ort of ferrous hallow waoe 

products during the last year; axtd
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(b) it so, the reasons therefor?

TBS DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
"WSHWANATH PRATAP SJNGH): (a) 
Yes, Sir. Tbe provisional figures of 
exports during the first 10 months of
1975-76 Show a decline compered to 
the corresponding period of the pre­
vious year,

(b) Establishment of local factories 
In the importing countries, compara­
tively high incidence of freight rates 
and port congestion surcharges, irre­
gular sailings to Gulf ports and Nige­
ria and increased raw material cost 
are soing of the contributing factors 
towards the decline.

Tourist Home in Gir Sanctuary
(Gujarat)

THE DEPUTY MINISTER IN THB 
MINISTRY O f H2RANC9 {SHRI­
MATI SUSHILA BOHATGI): (a)
Number of policies issued upto 26th 
April 1876 under Janata Personal Ac. 
cident Insurance Scheme, region.wise, 
is as follows:

Western Region 
Northern Region 
Eastern Region 
Southern Region

184.957
136*586

35.75J
65*3*5

(b) Some of the special steps taken 
or proposed to be taken to popularise 
this policy are given below:

1. Publication of pamphlets giv­
ing brief details in English 
and Regional languages.

3591. SHRI VEKARIA;
SHRI ARVIND M. PATEL:

Will the Minister of TOURISM 
AND CIVIL AVIATION be pleased to 
state whether any tourist home has 
been established in Gir Sanctuary in 
Gujarat?

THE MINISTER OF STATE IN 1HE 
MINISTRY OF TOURISM AND CIVIL 
AVIATION (SHRI SURENDRA PAL 
£INGH): The construction of a Forest 
Lpdge which is nearing completion, 
has been undertaken by the Central 
Department of Tourism at a cost oi 
Iks. 13.11 lakhs in Gir Sanctuary. Be­
sides the existing accommodation 
(Sasan Guest House), the Government 
of Gujarat has constructed a dormitory 
block near IHe Forest Lodge.

Policies issued under Janata Personal 
Accident Insurance Scheme

3592 SHRI VASANT SATHE: Will 
the Minister of FINANCE be pleased 
to state:

(a) the number of policies issued 
so far under Janata Personal Acci­
dent Insurance Scheme, region-wise;
' (b) what special steps are taken/ 
'pk&poifed to popularise this policy?

2. Coverage through Press, Radio.
Television, posters and ban- 
ners.

3. Explaining the benefits of the
scheme io groups of employees 
through Employers, Trade Or­
ganisations and Associations.

4 Proposed recruitment of special 
cadre of Development and 
Administrative Staff to catex 
to Janata Personal Accident 
and other non-traditional 
classes of business.

5. Simplification of procedures re­
lating to issue of documents 
and settlement of claims.

Sick Spinning Mills

3593. SHRI VASANT SATHE: Will 
the Minister of COMMERCE be 
pleased to state:

(a) whether Government have 
formulated a scheme to provide finan­
cial aid to sick spinning mills;

(b) if so, the main features of the 
scfeeihe under consideration; and
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(c) tfa* estimated cumber of aî k 
spinning mills in the country, State­
wide and to what extent the scheme 
proposed would provid« relief to these 
units?

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
VISHWANATH PRATAP SINGH): 
(a) to (c). Of late cotton spinning 
mills have faced serious difficulties as 
a result of sluggish yam market. This 
situation may nof last long and it can­
not be said that all the spinning 
facing difficulties are sick. Govern­
ment is keeping watch and if the situs- 
tion warrant remedial action, such ac­
tion would be taken.

Bank Credit at Preferential Rate of 
Interest in m w

3594. SHRI BHOGENDRA JHA 
Will the Minister of FINANCE be 
pleased to state

(a) the total number of persons, 
profession-wise, who have received 
bank credit at the preferential rate 
of interest in each of the districts of 
Bihar and the total amount advanced 
profession-wise during the last three 
years; and

(b) the branch-wise total number 
of such persons in the districts of 
Madhubani, Darbhanga, Samastipur 
and Sitamarhi during the above 
period?

THE MINISTER OF STATE IN 
CHARGE OF THE DEPARTMENT 
REVENUE AND BANKING (SHRI 
PRANAB KUMAR MUKHERJEE):
(a) and (b). It is presumed that the 
Hon’ble Member is referring to the 
Differential Rate of Interest Scheme, 
which was put in operation in June
1972. The present system of data col­
lection does not provide for compilation 
of data profession-wise. However, 
Available data on outstanding advances 
as on December 1973 and December 
1974 undear DRI scheme In the districts

Bifiar are set oû  fa) the Statement 
l«ld,oa the Table at the House. [Placed 
in Library. See No. LT-1M13/76].

Payment of HJLA, to, the employees 
of ssK sm m w  bodies

3595. SHRI S. M. BANERJEE: Will 
the Minister o f FINANCE be pleased 
to state whether the HoUse Rent Al­
lowance in respect of employees of 
the various autonomous bodies 
under the administrative control eft 
the Ministries concerned has recently 
been kept at par with the rate of 
House Rent Allowance allowed to the 
Central Government employees?

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRIMATl 
SUSHILA ROHATGI): No general 
orders have been Issued to'bring the 
rates of house rent allowance payable 
to the employees of the various auto, 
nomous bodies under the control of 
different Ministries, at par with the 
rates of house renf "allowance payable 
to the Central Government employees.

Bank Loan Facilities to Weaker 
Sections

3596. SHRI K. MALLANNA; Will
the Minister of FINANCE be pleased 
to state: ~

(a) whether Government have re­
viewed their policy regarding bank 
loans to be made available to the 
weaker sections of society for the con­
struction of houses at the resettle­
ment sites;

(b) whether Government have given 
any special credit facilities to people 
in the villages for their resettlement 
at a normal rate of interest; and

(c) whether Government have is­
sued instructions to banks to provide 
facilities to the weaker sections 
throughout the country?

THE MINISTER OF STATE IN 
CHARGE OF' THE DEPARTMENT 
OF REVENUE AND BANKING (SHRI 
PRANAB KUMAR MUKHERJEE):
(a) Public sector banks’ participation 
in the national housing programmes 
takes the form of subscription to the 
bonds and debentures of States Hous­
ing Boards whicl* undertake housing
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ferbjefcta for iow 'W oate groups. 
sides, public seett# bfrtfks advance 
individual ioans at concession, 
al rate of interest to the landless la­
bour and other weaker sections of 
the community, who are being allotted 
house sites by Slate Governments 
under 20-point Economic Programme.

(b) and (c). It is tbe accepted policy 
of Government to make bank credit 
available to tbe weaker sections of the 
community in an increasing measure. 
The Government and the RBI issue 
appropriate instructions to banks from 
time to time.
Price depression in Dry Fruit Market

3597. SHRI DHAMANKAR; Will the 
Minister of COMMERCE be pleased to 
state:

(a) whether of late, there has been 
a sharp price depression in tHe domes­
tic dry fruits markets;

(b) if so, what are the reasons res­
ponsible for the sharp decline in mar­
ket prices; anrf

(c) whether in view of the prevail­
ing market conditions tbe S.T.C. 
would still go in for imports of dry 
fruits through the lecent Rs. 52 lakhs 
deal with the trade?

THE DEPUTY MINISTER IN THE 
MINISTRY OP COMMERCE (SHRI 
VISHWANATH PRATAP SINGH): 
(a) No. Sir. There is only a margi­
nal decline in the domestic dry fruit 
prices.

(b) The marginal decline is due to 
the fact that this is *n off-season for 
dry fruits.

(c) The STC will be effecting imporj 
ol dry fruits.
Restoration of Pre-Budget Levy «  

Paper
3598. SHRI K. LAKKAPPA:

SHRI RAJDEO SINGH: 
SARDAR SWARAN SINGH 

SOKHI:
Will the Minister ot FINANCE be 

pleased to state:
(a) whether* the All India Paper 

and Allied Product* Manufacturers

Aasociafoon and Paper
Merchants1 and Stitibners Association, 
havfe urged (he <5fentre;to restore the 
pre^budget levy on paper *s the in­
crease in levy has hit the consumer 
hard and aggravated the paper crisis; 
and

<b> if so, the reaction of Govern­
ment thereto?

THE MINISTER OF STATE Hi 
CHARGE OF THE DEPARTMENT OF 
REVENUE AND BANKING {SHRI 
PRANAB KUMAR MUKHSRJEE).: 
(a) and (b). Yes. Sir. The matter is 
being examined.

PAPERS LAID ON THE TABLE

Notification under cu sto m s  A ct, 
C entral E xcise R ules. G old (Contjrol) 
A ct, W ealth-tax  A ct, G ujarat S ai.es 

tax  A ct and a statement

THE MINISTER OF STATE IN 
CHARGE OF THE DEPARTMENT OF 
REVENUE AND BANKING (SHRI 
PRANAB KUMAR MUKHERJEE): I
beg to lay on the Table—

(1) A copy of Notification No. G.S.R. 
308(E) (Hindi and English versions) 
published in Gazette ot India dated 
the 29th April, 1976, under section 159 
of the Customs "Act. 1962, together 
with an explanatory memorandum. 
(Placed in Library. See No. IT - 
10798/76].

(2) X copy each of the following No­
tifications (Hindi and English versions) 
issued under the Central Excise Rules, 
1944:—

(i) G.S.R. 588 published in Gazarte 
of India dated the 24th April, 
1976, together with an expla­
natory memorandum.

(W G.S.B. 396(E) published in Ga­
zette 61, Itidia dated, the W k  
April 1079, together with an 
explanatory memorandum.




